
HIGH COURT OF JAMMU AND KASHMIR AND LADAKH
AT JAMMU

l.*****

cases, the Advocates are requested to furnish the list of

infructuous cases which are 20 years old and above.

Take further notice that 20 years and above old cases listed

in the month of September,2023 or thereafter, shall be listed

after 15th of August, 2023 and shall be taken up for hearing with

the consent of parties/counsels by seeking advancement of date

of hearing, wherever needed. The list of all such matters is

annexed herewith as Annexure -"A" (Division Bench matters)

Dated this the sth day of August, 2023.

Registrar (Judici4l)
o{. t_, t{

NOTICE

Take notice that in order to weed out the infructuous

and Annexure-"B" (Single Bench matters).
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